GOVERNMENT OF INDIA
MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
DEPARTMENT OF TELECOMMUNICATIONS

LOK SABHA
UNSTARRED QUESTION NO.554
TO BE ANSWERED ON 2"° DECEMBER, 2015

ALLOCATION OF SPECTRUM

1554. SHRI PRATAPRAO JADHAV:
SHRI RAM TAHAL CHOUDHARY:

Will the Minister of COMMUNICATIONS AND INFORMATION TECHNOLOGY
be pleased to state:

€) the details of recommendations of the Telecom Regulatory Authority of India
(TRAI) regarding allocation and pricing of spectrum;

(b) whether the Government has accepted all the major recommendations on
the issue; and

(c) if so, the details thereof and if not, the details of such recommendations and
reasons therefor?

ANSWER

THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
(SHRI RAVI SHANKAR PRASAD)

(a) to(c) The Telecom Regulatory Authority of India (TRAI) has made
recommendations from time to time, based on the reference made by the Government,
regarding applicable reserve price and associated terms and conditions for auction of
right to use the spectrum in various bands. These TRAI recommendations were
examined in detail. The Government took decisions on reserve price and associated
terms and conditions based on recommendations of Telecom Commission after
considering the TRAI recommendations.
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